| TEM NO 82 REG STRAR COURT. 1 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MRS. RACHNA GUPTA

Petition(s) for Special Leave to Appeal (O No(s) . 1527/ 2015

SANT RAM AND ORS. Petitioner(s)
VERSUS

BADRI Respondent ( s)

(with appln. (s) for pernmission to submit additional document(s)
and interimrelief and office report)

Date : 16/07/2015 This petition was called on for hearing today.

For Petitioner(s)
M Karan Mat hur, Adv.
M. Jayant Mohan, Adv.

For Respondent (s)
UPON hearing the counsel the Court nmde the follow ng
ORDER
Sol e respondent has not filed counter affidavit despite
war ni ng of |ast opportunity. Further opportunity is hereby
decl i ned.

Regi stry to process the matter for being listed before

the Hon' bl e Court as per rules.

Signature Not Verified

( RACHNA GUPTA)
Digitally signed by
Hema Joshi
Dat e: 2015.07.23

Regi strar
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